FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF TULSIIMPEX FORWARDERS
PRIVATE LIMITED

RELEVANT PARTICULARS

NAME OF CORPORATE PERSON

TULSIIMPEX FORWARDERS PRIVATE LIMITED

DATE OF INCORPORATION OF
PERSON

CORPORATE

01/04/2005

AUTHORITY UNDER WHICH CORPORATE PERSON
IS INCORPORATED /REGISTERED

Registrar of Companies- Ahmedabad, Gujarat

CORPORATE IDENTITY NUMBER / LIMITED
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

U63010GJ2005PTC045800

ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

Office 304, T.F., Addor Ambition, Navrang Circle
to stadium Road, B/s. Vimal House,
Navrangpura, Ahmedabad, Ahmedabad,
Gujarat, India, 380009

LIQUIDATION COMMENCEMENT
CORPORATE PERSON

DATE OF

October 24th, 2024

NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE
NUMBER AND THE REGISTRATION NUMBER OF
THE LIQUIDATOR

MR. MANISH S. BUCHASIA

Insolvency Professional (IP)

Practising Company Secretaries (PCS)
Registered Valuer (SFA)

Address: 306 , "GALA MART" NR. SOBO
CENTRE" , BEFORE "SAFAL PARISAR, S BOPAL
MAIN RD, BOPAL, AHMEDABAD, GUJARAT
380058

EMAIL ID: manishbuchasiacs@gmail.com
Mobile no.: 09327916394

REG NO: IBBI/IPA-002/IP-N00487/17-18/11449

LAST DATE FOR SUBMISSION OF CLAIMS

November 23th, 2024

Notice is hereby given that the M/s. TULSIIMPEX FORWARDERS PRIVATE LIMITED has
commenced voluntary liquidation on October 24th, 2024.

The stakeholders of M/s. TULSIIMPEX FORWARDERS PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or November 23th, 2024 to the liquidator at the

address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

MANISH SANTOSH sauros socuman

BUCHAS|A Date: 2024.10.26 11:21:22
+05'30"
Mr. Manish S. Buchasia
Regd. Insolvency Professional

Reg No.: IBBI/IPA-002/IP-N00487/17-18/11449

AFA Certificate No. AA2/11449/02/061124/202968

AFA Valid Upto 06-Nov-24
Date: 26/10/2024
Place: Ahmedabad
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Chemcon Speciality Chemicals Limited
(AN ISO 9001:2015 and ISO 14001:2015 Certified Company)

Regd. Office: Block No. 355, Manjusar Kunpad Road, Village-Manjusar, Taluka-Savli, Vadodara - 391775.
[CHEMCON| Email: investor.relations@cscpl.com | Website: www.cscpl.com | Tel: 0265 — 2981195

EXTRACT OF STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR QUARTER & HALF YEAR ENDED 30™ SEPTEMBER, 2024
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1. The above is an extract of the detailed format of Financial Results filed with the Stock Exchange under Regulation 33 of the
SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial Results are available
on the Company's website at www.cscpl.com and the Stock Exchange's Website at www.bseindia.com and www.nseindia.com.

Place : Vadodara

Date

: 28th October, 2024

By order of the Board

For Chemcon Speciality Chemicals Limited

Sd/-

T [ ARz Al am Sz slRa i udde Rz (Rs. in Lacs)
2. | iR calsa-u umdad adlm 03/0%/2004 Year
Quarter Ended Half Year Ended
Ended
2 S0 o) e Sullor B Particulars
3 | g QuRecalbadsnwdaiindad 22212 208 Sudls- »Heis, 42 30-09-24 | 30-06-24 | 30-09-23 | 30-09-24 | 30-09-23 | 31-03-24
(Unaudited) | (Unaudited)|(Unaudited)|(Unaudited)|(Unaudited)| (Audited)
. f}:}iﬁg&ﬁg@awmwm HGS0L0GI2005FTCOS5E00 || Total income from operations 5609.33 | 4,928.60 | 7,822.53 | 10,537.93 |16,104.68 | 28,027.66
Il | Net Profit/(Loss) for the period 853.24 736.60 | 803.83 | 1,589.84 | 1,604.08 | 2,625.76
u | SRz el dad wdasilasiyea [2iEu 30y, Ao, Ade Ak, i aged @2luu (before Tax, Exceptional and/or Exiraordinary items)
il 2 (A 416 eludl) ?# (A4 168 U], ALY, HHEIE, AHE, Il | Net Profit/(Loss) for the period before tax 853.24 736.60 | 803.83 | 1,589.84 | 1,604.08 | 2,625.76
e A Tl y’:&d’?{lf“'acoooe (after Exceptional and/or Extraordinary items)
€.
iRzl aBNIRARdER . [RrldebR 0 IV | Net Profit(Loss) for the period after tax 63290 | 536.88 | 593.79 | 1,169.78 | 1,18463 | 1919.30
0. | A, 22, S RAn, 2Raslrfore. [ sl et cpeafre (after Exceptional and/or Extraordinary items)
i [alFadzadl el o ;‘;i::f""?"ﬁ‘i(“? bcs V | Total Comprehensive Income for the period 62931 | 53329 | 591.04 | 1,162.60| 1,174.86 | 1,904.94
Q;ﬁ:g:;;;;;;’( ) [comprising Profit/(Loss) for the period (after tax)
2t 308, “oliaHIE” SOBO b, and Other Comprehensive Income (after tax)]
“asequRar udal, A elua A 2s, vilug, VI | Equity Share Capital 3,663.07 | 3,663.07 | 3,663.07 | 3,663.07 | 3,663.07 | 3,663.07
EEIACTIN A%AL 3C00UL 5
%Sim»u&?&l:manishbuchasiacs@gmaiI.com VII| Other Equity - | 4397778
HlouSe {oR: 0320¢1 €3¢y VIII| Earning Per equity Share : ( Face Value of
fitgll 42 IBBI/IPA-002/IP-N00487/17-18/11449 Rs 10/- each) (For the period not annualised)
¢. | gl 0gud sRall Sedl ailm 234l 14w, 2027 Basic (in Rs,) 1.73 147 1.62 3.19 3.23 5.24
Diluted (in Rs.) 1.73 147 1.62 3.19 3.23 5.24
2l gl vl 20d 8 3 Aud gald¥isy slzasdudde [ARRY 2wl vilszior, 20281 Ay Notes :

Kamalkumar Rajendra Aggarwal
Chairman & Managing Director
DIN: 00139199

widig 21 Rd 8.

el w2 yedial qeudlRA €A S, slkPlse vsi A0l sllse
Uisletl US| digsietl MY 2113 udiRyzlell el odls/Ad of. 22¢ ol
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IR, 855, [BRA), Wi2Is), luis), dlad, JA1Y , 655 S Aol S\
&s Yidl 8121 § AHe2l s yel 2d Eld &1 dHey 2R BuRlsd veldd
£2d1dN Ad S)dal 1ol 241da 812 d) a1 d) BuR)sd veIdd Exdlidon
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» NILA INFRASTRUCTURES LIMITED

(CIN : L45201GJ1990PLC013417)
Registered Office: 1st Floor, Sambhaav House, Opp. Chief Justice's Bunglow, Bodakdev, Ahmedabad - 380 015.
Phone: +91 79 4003 6817/18 Fax: +91 79 26873922

E-mail: secretarial@nilainfra.com Website: www.nilainfra.com

EXTRACTS OF STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED ON 30TH SEPTEMBER, 2024

(% in Lakhs)
Standalone Consolidated
Quarter Ended Six Months Ended Previous year Ended Quarter Ended Six Months Ended Previous year Ended
SN | Particulars 30-09-24 30-06-24 30-09-23 30-09-24 30-09-23 310324 30-09-24 30-06-24 30-09-23 30-09-24 30-09-23 31-03-24
(Refer Notes below) Unaudited Unaudited Unaudited Unaudited Unaudited Audited Unaudited Unaudited Unaudited Unaudited Unaudited Audited
1 | Total Income from Operations (net) 3,913.24 4,120.16 3,929.92 8,033.40 6,359.15 18,466.87 3,980.82 4,131.29 3,916.42 8,112.1 6,359.48 18,465.14
2| Net Profit | (Loss) for the period (before Tax, Exceptional items 735.34 665.25 345.93 1,400.59 420.03 1,584.27 791.60 665.83 367.11 1,457.43 434.79 1,676.12
3 | Net Profit | (Loss) for the period before tax (after Exceptional items) 735.34 665.25 345.93 1,400.59 420.03 1,584.27 791.60 665.83 367.11 1,457.43 43479 1,676.12
4 | Net Profit [ (Loss) for the period after tax (after Exceptional items) 531.15 491.78 250.09 1,022.93 295.14 1,137.23 523.62 499.09 248.39 1,022.71 21.n 1,125.49
5 | Total Comprehensive Income for the period [Comprising Profit | (Loss) for 531.15 491.78 250.09 1,022.93 295.14 1,123.64 523.62 499.09 248.39 1,022.71 2.0 1,11.90
the period (after tax) and Other Comprehensive Income (after tax)]
6 | "Equity Share Capital (Face Value of T 1/- per share)" 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89 3,938.89
7 | Reserves and Surplus (Excluding Revaluation Reserve) 12,0141 10,436.34
Earning per share of  1/- each (from Continuing and Discontinuing
Operations)
Basic (in 3) 0.14 0.13 0.06 0.26 0.07 0.29 0.13 0.13 0.06 0.26 0.07 0.29
Diluted (in?) 0.14 0.13 0.06 0.26 0.07 0.29 0.13 0.13 0.06 0.26 0.07 0.29

1 The above is an extract of the detailed format of quarter and year ended Financial Results reviewed by the Audit Committee and approved by the Board of Directors at their respective meetings held on October 28, 2024 and the same is filed with the BSE
Limited and National Stock Exchange of India Limited under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of quarter and year ended Financial Results and Notes thereto are available on the

Ael die) el (Aar ) s3@ 8. AH el 121060 51DdIE) S2AMI 4109 website of the Stock Exchanges at www.hseindia.com and www.nseindia.com and also on the Company’s website at www.nilainfra.com
@IIRUIIE Sl digll S ds2I2 AER @18 dofl VME2 Vel olie) Adl). Place : Ahmedabad By Order of the Board of Directors
Ad2 Date : October 28, 2024 Sdf- )
. A Manoj B Vadodaria
ds s HERNY Chairman and Managing Director
L CICT RN DIN: 00092053
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TERMS AND CONDITION OF E-AUCTION SALE
The sale shall be subject to the Terms & Conditions prescribed in the Securily Interest (Enforcement) Rules 2002 For detailed term and conditions of the Sale, Please refer: hitps://www.ebkray.in/, www.pnbindia.in
STATUTORY SALE NOTICE UNDER RULE 8(6) / RULE 1) OF THE SARFAESI ACT, 2002
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